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[Shri Jaganatha Rao]
some Members who have made a request
(Interruptions)

SHRI 5. 5. KOTHARI :
Lo me.

Please listen

SHR1 PREM CHAND VERMA ros¢—

MR. DEPUTY-SPEAKER : Let him
complete his reply. If you are wnot satisfied
and if time permits, 1 will permit you.

SHRIN. S. SHARMA : Please give me
five minutes.

MR. DEPUTY-SPEAKER : 1 have got
to complete this Ministry by 5.15.

SHRI JAGANATHA RAO: I have
purchased furniture and supplied to some
M.Ps. The reqguests of other M.Ps. are
with me. I have asked the Finance Minis-
try to sanction me Rs. 4 lakhs. I will
supply furnitore to amy M.P. who has
made a regaest.

I am prepared to do that. I quite
realise that if the furniture is old some-
thing can be done. Shri Fernamdes wrote
to me and I gave him some new furniture.
I will do what best 1 can in thes¢ matters.
In respect of any specific points made by
hon. Members which I have not replied to,
I will write to them about those specific
points made and not about general points.

ft §w R awi : W W@y,
¥ ot %z &, Suwr AW T foam
&1 &% argm # e we we ot g2 ©F
Fra F G e oY orw Ay @ T
fog q@@ & waw fay T & &W
oigd £ fF o faow Toww s §
TR @ N A oY AW, AT &Y
a1 gAY g8 W F I g% F 7raL A
gt T 1. (), L

MR. DFEPUTY-SPEAKER : Let us
conclude now. He has given an assorapce
that he will write individually to all the
Members in respect of specific points made.

I will now put all the cut motions to

the vote of the House.
Al the cut motions were put and negatived,
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MR. DEPUTY-SPEAKER : [ shall

now put the Demands to the vote of the
House. The question is :

“That the respective sums pot ex-
ceeding the amounts shown in the
fourth column of the order paper, be
granted to the President, 7o complete
the sums necessary. 1o defray the charges
that will come in course of payment
during the year ending the 3ist day of
March, 1969, in respect of the heads of
demands entered in the second column
thereof against Demands Nos. 84 to 88
and 131 to 133 relating to the Ministry
of Works, Housing and Supply.”

The motion was adopted.
17.14 hrs.
Departmeot of Atomic Energy

MR. DEPUTY-SPEAKER : The House
will now take up discussion and voting on
Demand Nos. 89, 90 and 134 relating to the
Department of Atomic Energy for whlch
1 hour has been allotted.

Hon. Members present in the House
who are desirous of moving their cut
motions may send slips 1o the Table with-
in 10 minutes indicating the serial numbers
of the cut motions they would like to move.

Demand No. 89 —Department of Atomic
Energy.
MR. DEPUTY-SPEAKER Motion
moved :
“That a sum not exceeding

Rs. 25,19,000 be granted to the President
Lo complete the sum pecessary to defray
the charges which will come in course
of payment during the year ending the
3ist day of March 1969, in respect of
/Department of Atomic Energy"."

-{4....«1 No. 90—Other Revenue Expenditure
of the Department of Atomic Energy.

MR. DEPUTY-SPEAKER
moved :

“That a sum not exceeding
Rs. 14,02,54,000 be granted to the Presi-
dent to complete the sum mecessary to
defray the charges which will come in
course of payment during the year ending
the 31st day of March 1969, jo rgspsct of

Motion
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‘Other Revenue Expenditure of the
Department of Atomic Energy’.”

Demand No. 134—Capital Qutlay of the

Department of Atomic Energy.
MR. DEPUTY-SPEAKER : Motion
moved !
“That a sum not exceeding

Rs, 39,79,17,000 be granted to the Presi-
dent to complete the sum necessary to
defray the charges which will ceme in
course of payment during the year ending
the 31st day of March 1969, in respect of
‘Capital Outlay of the Department of
Atomic Energy’."”

SHRI S.8. KOTHARI (Mandsaur) :
The draft of the nuclear non-proliferation
treaty....

MR. DEPUTY-SPEAKER May I
point out that only ome hour has been
allowed for these Demands ? The hon.
Member will get only five minutes.

SHRI S.S. KOTHARI: But I think
there are only very few speakers.

MR. DEPUTY-SPEAKER :@ Heneed
not anticipate that. 1 have before me a
list which contains a number of names.

SHRI TENNETI VISWANATHAM
(Visakhapatnam) : For atomic energy, do
you have atomic time ?

SHRI 8. S. KOTHARI : The draft of
the nuclear non-proliferation treaty is a
striking instance of how the two big powers
in pursuance of their own national interests
can pressurise other countries to sign on
the dotted line in blatant disregard of the
latters’ interests with covert threats of
cessation of aid in the nuclear and other
fields. The treaty touches the high water-
mark in unethical and unjust dealings in
the international sphere. What I would
like to submit is that the big powers are
not actually interested in disarmament.
What they are interested in is to retain...

MR. DEPUTY-SPEAKER :@: May I
point out that some relgvance should be
there 7 This had been discussed in connegr
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tion with the Ministry of External Affairs’
Demands.

SHRI S.S5. KOTHARI : Disarma-
ment treaty is not relevant to atomic
energy ?

MR. DEPUTY-SPEAKER : When the
Demands of the External Affairs Ministry
were discussed, this point was brought up
and it was discussed threadbare. If he
wants just to refer to it then it is all right.
But if he is going to take a long time, then
that would not be possible.

SHRI 8. S. KOTHARI : I shall devote
just one or two minutes only to that.

The position is that the nuclear powers
would like to retain their monopoly and
they would mnot allow the non-nuclear
powers to use atomic energy to make
nuclear tests even for peaceful purposes.
The possession of nuclear weapons is more
or less a status symbol in international
politics today and this would mean that
the non-nuclear powers would be consigned
for all times to the status of second-rate
nations.

I would like to emphasise that the
Government of India have no right what-
soever to sign the nuclear non-proliferation
treaty. They do not have the mandate
and still if they do it, it would be a be-
trayal of faith of the people.

The question arises that in case Govern-
ment do net sign it, there is a chance that
aid may be reduced or aid may not be
forthcoming in the nuclear or any other
field, but to the extent that it promotes
self-reliance, I think it is a blessing in
disguise.

When Dr. Bhabha was alive, he had
stated that probably within eighteen months,
the country could manufacture and explode
atomic devices. But it appears that we
have slided back. Government do mot
come out with any clear statement, firstly
whether we have the capacity to manufac-
ture the bomb, and secondly whether we
would like to do it and thirdly at what
stage we would like to do it. T think that
this is something about which ;hgy must
fake a clear mtement.
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It is said. that the ecomomic cest of
manufacturing the bomb may be comsider-
able. But I would submit that once the
decision is takem, the cost would be over-
come. There is no doubt whatsoever that
this country has to go in for the manufac-
ture of the bomb, because the power gap
betweea China and ndla is increasing, and
if the rzporis are cowrect, the Chinese have
developed. or will be able 1o develop withia
a short time a delivery system. The con-
sequence would be that the power gep
between India and China would increase
still further,

17.18 hra.

[Mr. Speaker in the Chair]

Now, I would like to say something
about the eleciromics industry. This
industry is in its iofancy in this coumtry
and there is a vast gulf between the advanc-
ed and latest oquipment produced in the
USA and other countries and what we are
producing. But in a way, despite the
lethasgy of Government in proceeding at a
rapid speed in developing: this industry, I
would say that even this lethargy can be
capitalised upon by the country by met
going in for the various stages through
which the other advanced countries have
passed. It means that instead of irying to
follow what they have done, we should
adopt not the processes which have already
become obsolescent but the latest technieal
processes developed in Western countries.
If we do that, probably we shall be teles-
coping the time that has been spent by
other countries, and that would result in
the country covering the gap beiween
ourselves and the advanced countries with-
in a short time.

The Bhabha Committee on Electronics
had indicated the feasibility of this coumtry
achieving self-sufficiency by 1967 wllh regard
to the electronics instr s,
But it is observed that nol only have we
not achieved seif-sufficiency, bat as new
atomic plants have been developed, pro-
bebly here again the gap between the avail-
ability or what we manufacture by way of
clectronic instruments and our requirements
would be considerable.

The Government have failed to imple-
ment the excellent recommendations of the

Bhabbs Committes on  mapufasturs of
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electronic equipments. The progress is
slow and halting and I think it needs to be
speeded up considerably.

I would like to emphasise two points.
Firstly, the Atomic Energy Department
should devote its attention to simultaneous
development of a delivery systemn for
nuclear weapons. You would say the bomb
is not there, why worry about a delivery
system ? 1 would say we have gotto
prepare the groundwork, the framework for
a delivery system, so that when we embark
upon manufacture of bombs, the two things
could go together. Otherwise manufacture
of the bomb would take four to five years
and then the completion of the delivery
system would take apother four or five
years. So we have to make the preliminary
research and other arrangements for
developing a delivery system now. These
two things should be synchronised.

Then there is the question of nuclear
warheads which may prove to be tactical
weapons in times to come. The again,
some attention should be paid by Govern-
ment.

We have been exporting a lot of
uranium. [ would like the AEC to makea
proper assessment as to whether we can
afford to deplete our resources of uranium.
Or do they feel that our resources are
unlimited and our own requirments would
be met when the time comes in spite of
these exports ?

In 1954, we were ten years ahead of
China in nuclear technology. I think it is
a great indictment of the Atomic Energy
Commission that today we are probably a
decade or two behind China. If we do
not take proper precautions or do not step
up our activities in the correct maaner, the
consequence would be that this power gap
between China and India would widen
still further.

My lust point is a delicate one. Still
I feel 1 must make it. Our leading atomic
scieatist, [ am told, believes in the princi-
ples of non-violence and he would like to.
confine the us: of nuclear energy to peatw-
ful purposes. If he is trying to make a
virtue of necessity 1 have nothing to say.
But if his idea is that the country should
not go in for manufacture of atmoic weapons
I would respectfully submit to him that

Was pever meant to be the inteqtion,

e
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of the apostle of non-violence. He
should revise his ideas. Ambition, as

Shakespeare said, should be made of sterner
stuff. If he cannot deliver the goods, if he
cannot rectify his own ideas, he must quit.
But if he falls in line with the mood of the
country and with public opinion, then 1
would be the first to honour himas a
leading scientist.

MR. SPEAKER : We have only ome
hour for this discussion. Yesterday the
Business Advisory Committee had reported
on this. I would suggest to Members to
be brief and to the point, mentioning only
points,

SHRI CHINTAMANI_ PANIGRAHI
(Bhubaneshwar): It is due to the great
vision of Pandit Nehru that slowly and
silently, almost without any gusto, we have
entered the atomic age. We have now
atomic power projects in Tarapore, in
Rajasthan (Unit I and Unit II) and in
Madras (Unit 1). By October 1968, we are
going to go have atomic energy flowing
from the Tarapore power station. It will
be a great day for us when within 16 years
we have been able to make headway, and
by 1973 we are going to have 1,000 MW
of atomic energy. By 1973, we arc going
to make an investment of nearly Rs. 262.63
crores in atomic power projects.

But now it has been assessed that the
cost of atomic energy per kilowatt in
Tarapore comes only to 4.50 paise. 1f we
can have atomic power projects of say
1,000 megawatts, I hope the cost will again
be far less than this, and it will be cheaper.
Keeping this in view, if the Government
can have an agro-industrial complex in
certain areas where atomic power plants
are coming up, then, according to what I
have calculated,fwith the use of atomic
energy we will add to our production and
we shall produce an additional quantity
of five to seven million tons of foodgrains.
I am glad that the Government hhve set
up a cell to work out the agro-industrial
complex, but we would like to know some-
thing as to the areas in which they want
to develop this agro-industrial complex
near the atomic power plants, now that
this cell is working on it and making a

¥
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Secondly, we should also like to know
to what extent we are becoming gradually
selfsufficient in a semse ; of course, we
cannot be so self-sufficient in the case of
atomic epnergy, but in the case of the
materials which are necessary and the
knowhow, so that the indigenous khowhow
and the materiale can gradually reduce the
import content in them from say, 60 to 75
per cent to about 30 per cent by 1973-75.
We could try to see that the dependence on
foreign imports is reduced to 30 per cent.
We must have a phased programme for
this and I would like to know whether the
Government has any phased programme.

With regard to the establishment of
atomic power plants, you kmow there arc
claims from Andhra Pradesh, Mysore,
Gujarat and so on. We would like to
kmow from the Goverament whether they
have made sufficient surveys ahead so that
when the question of new plants to be set
up comes up, besides the existimg four
uanits, they could be located ; I want to
kmow whether they have also selected the
location of those places where the new
power plants are proposed to be establish-
ed and whether they want to have bigger
atomic power plants so that ouwr cost of
production will be less than | 4.50 paise or
it may cven come down to three or two

paise.

With regard to the selection of places
and the survey of the atomic minerals, I
just want to bring to the notice of the hon.
Prime Mimister that recently there were sur-
veys in some of the Orissa regions and I
kopw that valuable atomic materials had
been located. So, I just want to koow
what steps are being taken to foliow wp
those surveys so that in the near future we
shall utilise those resources which we are

finding out.

Lastly, when we are depending on the
natural uranium in our couantry, we would
also like to be informed a little as to how
far we are depending on our own natural
ursniem an not on plutonium, because we
are gradually trying to make use of our
own natural resources. So, I hope the
progress and the stride that we are making
in the field of atomic energy is good ; it is
commendable and it really gives us a sense
of comfidence that within a period of only
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10 to 15 years we have almost réached the
atomic age.”

So far as non-proliferation treaty is
concerned, I think it is not relevant here ;
we are alert and the stand of the Govern-
ment in this smatter is quite in keeping
with the opfnion and the urge of the
masses ofJ:hc Indian people.

_suaw sy (wEizfaw)
sEqe HErRd, g W @ 9ge Y &
gom & for oF Mo ¥ fawfedr &
7ot o1 | 7@ R & fadet s dmfa
AgrAFE AN qF FARXA A
gg g0 ¢ A®T T A M9 F WQ
dmfw § segfm & @@ ¥ T@ wq
Fwifdi ¥ a9 ¥ d5 a0 § W W@
ard qF A1 & Ao A & qre § Ay
T g

ool @9, R A Tww § gmd
s fRag § ¥ mmar gl &
Famcar W Tk 9N QAT
e | aTwE FH A9Y T gwR O
MR EHRTE TR dTd 1w W W=
<@ § afe ARETE T aTa w1 g F ag
Fq AEEE aw g & @ dmf
1 AT TR T I F g U FEl
# qoran frem ¥ f faeelt wifgd g
gfawrd ag P A T a1 W
¥ A A gfE Wt g w TER
FEFTFH G 51T IT MY &
qeETg F FAL WA AG AAgW, girs
Fegg aa B w g R defaw
frgs dex & T ¥ @ W wE WK
auf 3 fewrgmdw & fom & gl
#1 & \%< @, g0 arg W} AT sgEt
#t i greng faedt @ ag W efw
fad ¥ F 72 wwadd B @ =Y fawat
&, i sHafEl & aw @ Gre Sifg,
o & fordr woere et @ fF aga faerr
g, wrifs Yam sg A fgd wifs @

APRIL 24, 1968

Atomic Energy) 2852
Faga e g g § R
gtar & HiX a@gi ¥ wwarfeai #1 FTH
T 7R ag fam 7 fam agdt o @
& | =7 #7 Ao a7 2 awar 2 T e
fer agi Wt T werg we Wi, fow @
FH oS ¥ gfgw ok awdfte @
Y |

AT #Y 1T /1T FT JIE FAAT
for ararqe Tefirs fedae & e wage
§ faoret faew auelt &, qf & & &war
a7 f& @1 a1 7= 7@y agy  faore fre
ST, HUT GG A A AT FIAL
a,fmm & g9 ¥ fdger v &
4 ¢, wwgdl woavaen § wE Aifg A
wTé gh, faw & Few agi & AEW
% gearel qeAl 9E, fow § a7
w9 9% g T A} qw wawt gfew &
W F FIW AR T 1

a@FR N 7 fawa e Afa
FaRkFar i aifged i @ §fF
TS A9 1T FTAl A 200 AT 2256 FOT
To T WH F FuTy g, Tar FAA
wiama g Ffwanasmd w@
& 99 A AT W W wge A
gFaT §, FifF 0 &% argg wne §
i & o & e et @
faat gaT #Y e agf &) wow § agr
q R qEr dl AT R oFE| )
IS OF AT v & A § 6w i
=@ FrEl § faadr gt f 9sw@ @
#I g1lY, it F ara a1 G Afa?, T
g [ FE ¢ a1 g A afe &1 -
AT 7T & g oo gwat 2 1 ofww ow
et T o & AT # wgr arar ¢ v
gfar & aam gel & ot qifaw &
fendT & 97 & 20 Ned fas fegeam
FEAR g 4w %W AHA ¥ §a@
qYT Y | ET 7 I W G S HF T



853 D.G. (Deprt. of

YT F1 TRAWIT FL H A9 fawaAt qAm
& F® =T gFq ¢, 0¥ 44 H &g A%
9T gl qff gAw #, IO MW W}
fagre & gwiei ¥, wgi wefus qEx &5
FTAH H Wi g F1 wg fadan
a1 @9 Agl T g, H wWOR AG
T g FoRE R ww F ar
w3l dify a9 F1 w19 g F W
& | wigl T qiwaw A A 200-250 FAg
AT MY ] 419 g dgi F fq¥ & gaan
flaraw g 7 et gasw &3 @
@ &, e A dar vefew
T&aq aNT & 10 § qmar wa qr o
WHE WY g AT WEHH FX @ & faadl
FT IeNTT FLT #, I T gL F A g¥
1 FTAFTET €L fas A |

T A1 AR A ARy awE F AR
§ Fe & | 38 fT 0@y Rgar F yEe
AT | AT aFE AL FT AT el § a9
AR & Fiwr fzey Y fasreft g &
W F | FACFHIFAT FT YFE TET AT
AT @7, 39 @ & (A0 AL A &
arfan faeen aamar &, AT A0 YT o7
7 W Fgi 9% A1 W 1T @I E, 98
2z S &1 A A& A S g
Darftgiag AT T GG I
faw gz aifan foeew @A F1 saEn
g & ww Fgw ag 2 R wEar §
fawret & a1 &, w19 @191 & A9 H AW
drftaar & fF @ g w@m ar e
ami, @zt & faore freny am aE fadnit
TeaE FE H AT AW FET ) W
fawrelt a7 &1 AT TT AW AT F aef
fasaly a1 7Y a8y AN E, SwWag §
fr walie fa gt 9T ST 2497 20 1 FQy
Tl FT Jeared T @ UF WET H WK
@ﬂaamlmmi% T8 w7,
QR WG © IARA WY A A g

VAISAKHA 4, 1890 (SAKA)

Atomic Energy) 2883

AT o AT E) AR | gFE Wel F
q2T A IUIRT wed w1 qfcferfy wr
arr, " gRear ¥ A § o 5% w9
3 g JEN, IT F AT AW W@ W
Tagged 2fF a=i s at s
T 9T ©AT A7 F fquq § qeere
@I A A @ F oAwar g e
TEE AT F HR G2fAF A RET TN
a1 gt S F1 AT WIGT HYAE H
fag frar s s @ mRE &
foir fpar St | & wm AR ¥ e
Fan ¥ 7z @ £ 5 987 F s
T B &7 Q19§ 9 § & fedt fw
9 @AY EA FAET AT FFAT 99
o wAdEr # ag W9 g W @
g0 feeni § a1 wragfaew ¥ vefaw
feaged a7 @ &, 9% WX 38 9T Oafew
TR R {4 93 WA 7 et ey
AT AT FIAH1T FAZ B O R G
FT & 99 fao@ll q &1 FW fomaw
FE F AT AT AEAH, FMA YA
TF # fgemm & SW A gEr A% wen w
sl 1 6 F ey far ar wwar g
AN FAOET H AT T T H g
w9 gu Aa g TEfas famm dgw
A gfvar & fedt wew @ Y aE g,
WX qg g¥ AV F & A R a7 A
gafmaam oy § a7 ®1 tma
TEEE § gk qmtE 5 gw o
g o T ¥ Ew g o g
T WE F AR A 5 @ g e s
¥ faoret Fa A F 1 5@
Tt 9g< ¥ 9 OF TR ®aw @ &
& Tifegd | BT AR WA ST ww E
¥, T8 a7 AgH T 9 arfE wwi



bess D.G. (Deptt. of
A :
§ fom arly &Y it qweie § g @™ @
T O FF w gl @ 99 1 7 AW
TFT § qeeT & @ 3w ST T
g

St wgwd ww () @ gsEw
wgkRg, 1 11 gre) § Wi g &1
st &t Af Fak § aga e
<@, X dfeq SaEE™ AgE 7 @ A
¥ uF Frame ;W F W @I A9
gadedig fifs & it # aifeqm 98-
ufeaer § o a2 & aqafe & akd
o gurdt wrifrqt o) gEwfen Afy o
¢ 1 suafs ¥ qifeqe svam &t a9y
¥ @ wrw A wuafE S g & @
&1 11 gl & geaia fana @ s wfe
afge & wrag gk wiw F1 wfafafa
dza & @A ) €N, 98 T I ¥
ot Az gwar g, gaA aafa gw A A
MWIAFNA@EFaFRIge ¥
T FT AT B AW F W H gL fran
o'y W &7 wgfe &1 =g

o fawg & wqafes & aifaga
YW & a F R T S S '
2 go fory Aregs g g AT ST &
ot arfeat 37 mfawi A ggarw F=A
= fifrm v & o 5 agafaa 3§ 99-
i & fodr w1 7@ € 3@ Aomaw €
g AW FY Ar=7AT Frfgy

2w ¥ safe 1 wm a & f
sfeq off 7 g femr a1 Wi Qefas
st wfew fagsa fear, fam & f
e e fEm g & oy &
¥ aff oW wifs a97 aga W L,
¥fe s afe & s ofies dRe ¥
A wTW guT &, wuia cRETE -
W, gfeam R wim fafes, ok
yifmw Froew, I & ant & awc
W wE R § oA § W e

AMRIL 24, 1968

Atomic Energy) In%6
SR & AL { 9 B9 wIA IS 1Y
& 97 ¥ A ¥ ot g Wgw

AT FTeAEA Ay |, 1067
¥ 10 0T ot & i § gE g
SN WA SRR ATE (AR (e
TE g dar 71 & fal ) A o 3
wd, Wawd, wifged sk Fgfemc
T'wg_Wem e dfewy, Weea, 5 sfe-
T X foad oI & far a9 @
Fimfror femm s s ge gam &1
o I ¥ 1970 § 9 fewA ge
a7 3.5 FUT TAT F WA T HeH
TN, dfede e g N o wh
R9Tmmwrad fer ™ § fw &
fadr ofz T weewew @9 ®CU gar
@ w20 AT To ANY | TAA H
i aga wegr ww fewr g1 AW
Afaaee e, TR fegae, afeww
waeTfas gfvey, eaw g9 died a@
* oY sfrai gar g 9T & =g aw
T FT TRA |

aTfEe & A §  qemfe
woftee & o e &t ¢ 3@ & wgr T
a1 f5 forqgem # WA @ el #
1650 #3re wyd a1 sfeavde wifgd afew
921 g fraar #47 & 7 ge A 26 0
o FT Tieaai GaT FIA & | AW 1 Y
FRAT AT W E 9w A g™ W vfaw
o WX s ol €1 g s
F ¥ &1 Af0s TET FT T FEF
forr 9® &1 gifoyd &7 & Gguanr S
# 1 ST AT W T @ 9 H R
%1 qga TFT 7 P00 | Wiax qfems
IR ¥ AR FINRes A WY
w9 fear & ag € aw § aaw
g

¥ fowa < wag fafids & 3 aga
w1 % fear ¢, o feards & e



2857

211966-67 F 5@ A1 FUT A W
T CFEEW 7 fFAT &, S §T AW
sifE 40 919 w97 91, 99 A 8 UL
fefads ferge fear ®lk swaT -
A1ET 168 91T BIY AT | TW FEAAT A
WA A e 71 9aareq foar, o
# ¥ A FogAd #1600 T wIEA
9T TN, 21 F A 9T WA A1 30
T AT AAT 14T AT T g 1000
9 gt ot strone &1 A9 T

faeer 7 s3t ¥ 1965 F A
e e fafies & q¥ew =
S g1 @ ¥mw” gfew gz fafaas
(zrawrx) fafes & odew s & ol
T FIE ¥ ey ol § Safadr A
TFge fFar o) A Y 600 I
#t wfafo qnf=t #1 T $1&F e
# Fafa F1 3000 =7 wfrad a® a@
faar | g7 naagEa ¥ 720 = W A
FHICgE, 850 24 feaifeaw wmde o
TN 100 27 Nfge FEEEEE #1
wfafeaa gems 2 |

=0 (¥ ®e) ¥ foaw 4
T £ RE FW AN g 1
s &t 7€ Y | ggi 9% 650 =7 wfa-faw
gEEaiRsa e ¥ w i
AT AT @Y | W Wi § oA W
aga At < dar &R

gl wwe gifigm wNiem W
7 feam & Y aga awwr AR

WA WA gm-gEfigae ST
&1 aga qTT NEaw, THaar § | dav fw
WY T §, PR A TR W qHe
qR< aga wEN @ AR T A g 99
& u-gefegas s # s @
R AE F AR | FEL W F
» gearea R o & fFar amn @, @@

D.G. (Deptt. of

VAISAKHA 4, 1890 (SAKA)

Atomic Energy) 2858

AT @d FW@ §, dfew e o
g9 99 T qqfea qra # AgF 2 gww £
g AW ¥ @ A 9 wEar ) -
g sfgas Freie § ae0-a9 ¥ HE-
T 431 gIam &, qiw g # oaww
Ft g ¢ 1 5w fag gl oot &
gAffgEa AT 41 A ¥, GEAGE Jar
FH, g WA FEATEAL ETET W
aga AT F o wR )

a7 gu 7 gfFat AR FE W
¥ AT T°T UHI-IEfEaw T 3N
FTAT §, At fHT qaTa g A wiy
TET FEATEAL A0S & AL § g
I & 99 A1 ST AT E, 99 A
M AT R AT @, A AN maw F
TEAGT & | g &Y, & WX g &
watfag aroet §1 g@g T F, wEr-
Hea 1 W@ d39 W W W F
oK 99 ¥ "9 q¢ I I+ e
featfoeg &1 ST T & a3 2w &
% T UH-% ThEUd FTEHEE |@er #C
A% # 1 et e s d2ifaan
fafredl @ a & ot a9 @ wT
Qe

o= 7Y off § ¥4 wrdAT 2 R ag
W ar § faR 7 AR @ deEr W
UFEfIETEE wA #1 wIFwW AT

A Aggsgnagar g & =
Y & gzifas gas FAE & W W@
T qQTAT §, I F AT AT ATEY ;
W A1 9T @Afig 1o A, i W
W # ™ v Y gfe @, s
Fer 2o e qrRrars AR 5= Al
MNEFFHFTAM I3 | & T a9
AT & oTE & 1N o FEEaw ¥
Fg1 & % 98 oK T9WF 1 57 7
X TOET TG g, qeH A7 S w0
FUe mewT E, ¥ A §



2385 D.G. (Depst. o,

SHRI C. K. CHAKRAPANI (Ponnani):
Mr. Speaker, Sir, we have been spending
crores of rupees every year on atomic
energy and this year the Government has
come forward with a Demand of Rs. 65
crores for atomic energy. Despite this
buge expenditure, my complaint is, we
have not been able to develop indigenous
technology which is extremély important.
We have not taken effective steps to be-
come self-reliant.

My second point is that the super-powers
are now forcing India to sign the non-
proliferation treaty. 1 am opposed to it
as itis. 1 want India to adopt a com-
pletely independent policy. It is high
time that India adopted an independent
policy in the matter of nuclear technology.
1t is true that tlechnology cannot be
developed in a day and technical help from
outside will be necessary in the initial
stage, but unless we take serious steps to
encourage our scientists it will not be
possible for our country to maintain self-
respect in this regard.

The other point that T would like to
make is that the policy of importing turn-
key projects in the industrial sector is also
superimposed in the atomic field.

Here is one glating example. The
construction and commissioning of Tarapur
Atomic Power Station was entrusted to the
General Electric Company of US.A. on a
turn-key basis. As a result of this, our
Indian engineers are affected. They can-
not construct similar projects.

Another point that 1 would like to
mention is that there is no wonder that
foreign exchange components in our
atomic technology programme is substan-
tially high. This over-reliance on spoon-
feeding has demoralised of nuclear intelli-
gentsia and we have to see a.sorrowfu]
spectacle of brain drain from India.

Whatever may be the criticism of the
Government about the nuclear develop-
ments io China, we should take note of
the fact that within a short time the China
has gone ahead of us and have developed
their own technology and know-how. Even
the U.S. Scientists have called these
developments as spectacular and have
praised them. We have to adopt an inde-
pendent nuclear policy. In mc_Depan-
meat of Atomic Energy, there i3 moro
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bureaucratism than scientific  research.
Genuin: research is going in the back-
ground when we are prefering to live on
borrowed technology. Therefore, despite
existence of talented intellectuals, we have
not been able to develop our own science.

Another point is that we are not in a
position to maintain any secrecy in the
nuclear development as everything is known
to foreigners who constructed these pro-
jects for us. Though there is a stamp of
‘Made in India’ on these projects, in
reality, they are made for India by others.

This servile attitude in the matter of
development of nuclear technology must go
if India is keen to emerge as a self-res-

yng nation in regard to nuclear energy.

THE DEPUTY MINISTER (DR.
SAROJINI MAHISHI) : Mr. Speaker,
Sir, I am thankful to you for giving me an
opportunity to intervene in the debate.
The Demands of the Atomic Energy have
not been discussed by the House all these
years. This is the first time that the
Demands of the Department of Atomic
Energy have come up for discussion in the
House.

1 hope the hon. Members will be able’
to appreciate the work done by the
Department of Atomic Energy within a
very short period due to the vision of Pandit
Jawaharlal Nehru and late Dr. Bhabha.
We have gone a very long way in the pro-
gress of our nuclear power and the use of
this unclear power for peaceful purposes
also. I am not going to dwell here on the
policy matters but I just want to give an
idea as to how the Department of Atlomic
Energy is trying its level best to bring
about peaceful results of these things to the
people in our country.

The three powsr plants have been set
up, one at Tarapur, second at Rana
Pratap Sagar and the third at Kalpakam—
the first one would be commissioned in
October, 1968. Here, as the hon. Members
have referred to, this was given as a turn-
key contract to the General Electric Com-
pany of U.S.A. The second one has been
done with the Canadian collaboration.
The third one, at Madras, has been depart-
mentally set up. This clearly goes to show
the progress that the Commission has been
making in this direction. In the first pro-
jest, the imported conteat was (o the tung
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of something like 60 per cent; in the
second one, it was to the tune of 40 per
ocent and in the third one, it is hardly 20
per cent.

About the two types of equipment,
nuclear and conventional, the greater part
of the nuclear equipment is being manu-
factured and an industrial complex is being
set up for the same purpose. But about
the conventional equipment, that is, stain-
léss steel and steel alloy, some of these
things are to be imported. 1 hope, in
course of time, self-sufficiency will be
achieved in this respect also.

The cost of power in our country is
high as compared with some developed
countries. But then, of course, the main
sources of power in our country are the
hydro-electric units which are tied up at
certain locations and they cannot be uti-
lised for other purposes. If these power
plants are set up which are capable of pro-
ducing a very large quantity of power to
the tune of something like 1000 MW, then
there will be an agro-industrial complex
round about and the feasibility of finding
out an agro-industrial complex is being
thought of by a special commitiee which
has been appointed by the Atomic Energy
Commission. Mr. James T. Ramey, the
Commissioner of the Atomic Energy U.S.A.
visited India and also discussed with his
counterparts here. Our people also from
the Atomi: Energy Commission visited the
Oakridge National Laboratory in U.S.A.
and they are finding out the technological
approach to the possibility of an agro-
industrial complex round about.

The atomic energy plant need not be
set up only on accouat of the need for
power but it may bz set up along with
other industrial complexes also so that the
needy organisations or the needy industrial
centres may be round about.

For example, there is the fertiliser, the
pitrogenous fertiliser can be produced with
the help of ammonia which again is based
on naphtha or it can be based oo natural
gas or it can be based on electrolysis of
water. The first one may be costly; about
ths second one, naphtha may not be availa-
ble at all places and about the third one
electrolysis of water, that may be more
useful and cheap also because the power is

pvilable at 8 very low price,
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Therefore, when the three projects are
commissioned, the power produced will,
to a very great extent, be valuable in the
setting up of industrial complex also. Now,
about the fuel that is essential for these
things, there is a lot of improvement and I
would like to bring out to the notice of
the members. The enriched plutonium
that was being utilised in Tarapur is being
substituted by uranium in the other projects
and the ur ore is pr d at Jadu-
guda, There is a Corporation that has
been set up for this purpose and the capa-
city of that is estimated as something like a
thousand tonnes of ore per day, and there
is a mill also that will process, and further
processiog of that into the fuel complex
will be done at Hyderabad, which has got
a [abrication facility for the fuel complex
consisting of an uranium oxide plant, an
enriched uranium oxide plant, and a
number of other things.

There are two types of expenditure :
one is the capital outlay and the other is
on account of the revenoes for the recurring
expenditure also.

‘The township at Trombay, the housing
colony at Hyderabad and construction of
a few laboratories—all these are fast pro-
Eressing.

The members will be surprised to know
that atomic energy is being used in a
number of fields. Sometime back, I had
the opportunity of answering a question
that it is being used for agricultural also,
for boosting up agriculture, and for pre-
servation of food also. Therefore, I would
like to say that now many States have gone
to make experiments in these, including
Kerala, Madras, Maharashtra, Mysore and
others, and many States are showing more
interest, because the groundouts produced
with the help of irradiated seeds are capa-
ble of yielding 30 per cent more oil than
the ordinary groundnut seeds. The irra-
diated seeds may not be available in a very
large quantity at present, but in course of
time, they will be multiplied, and I hope,
the country will be able to have more
agricultural produce, and with the indus-
trial complexes coming around the nuclear
reactors, there will b& an increase to the
extent of 7 to 8 million tonnes in agricul-
tural produce. Of course, all of usarg
pwaiting betior reyults in thes things,
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Besides this, there are publit seotor
industries that lmve been undertaken by
the Atomic Energy Commission—there is
the Uradium Corporatiof, theére is the
Blectronics Corporation at Hyderabad, and

there is also the ' Rare Earths Limited in-

Kerala, whertin the valuable sands, which
contain minerals, are being extracted. As
my hon. friends said, the thoriom extract
is very very valuable, and pot only in
Kerala but also in some other parts of the
country, in Bihar and in some paris of
Bengal also, thorium deposits are being
detected, and an effort is being made by
the special committee that is going into
this thing to find out the rich minerals that
are hidden in the monazites of the sand.

In addition to this, the Atdiic Edergy
Commission has taken up 4 number of
other activities also. 1 am just referring
to the particular thing that he has men-
tioned, about the earth gquake at Koyna.
The seismic array centre at Gouribidanur
in Mysore State is making so many efforts
to find out the intensity and the depth of
the earth-quake and whether it will be
possibile to give any warning Beforé the
earth-quake occurs, So also, in the case
of cyclofies, they are making very valuable
researches to find out whether any warniig
can be given before the. cyclone actually
takes place, so that certain lives can be
saved and properties elso can be saved.
Experiments are being made in that, and
that is the strongest seismic array centre in
the whole country, perhaps in many of the
countries taken together also.

I am extremely happy to say that the
Atomic Energy Commission is doiog so
much of work not only in this but also in
space research wherein we are collaborat-
ing with so many other countries and the
results of the research are being utilissd
by the other countries ; the researches
made therein are also being taken advant-
age of by our country. Therefore, India
is contributing im the international field to
space research and these things. The
‘Thumba Rocket-Launching Station has
been able to launch a series of Rohini
rockets, and Centaure rockets arc also
being manufactured ; the first batch is
going to be released by the end of 1968.

Bo, Members can ecasily ses the pro-
gress that is being athieved by thg Afpmic
Energy Commission,
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I am sure that Members would not be
satisfied with anything short of the atom
bomb. But that being a policy matier
which must have been dealt with and
which would be dealt with by the Prime
Minister who is going to deal with some of
these matters, I would conclude now by
thanking you for the time that you haveé
given to me.

SHRI N. K. SOMANI (Nagaur) : We
are naturally concerned with what is about
to be a historic document to be signed,
which is called the nuclear non-prolifera-
tion treatv. I can quite understand that
the hon. Prime Minister can choose to
ignore the warnings given by Rajaji. I
know that she has no time to read or listen
to some of the advice that he gives. I
can also understand the rather forceful
staternents made by Dr. Vikram Sarabhai
that at no cost shall we ever sign this
treaty. But [ think the Goveérnment of
India should do some reconsideration ofi
this matter, especially in view of the fact
that our big brother Soviet Russia just the
other day also forcefully suggested to us
that we should get into the comity of
niations and try and influence the future
decisions in respect of this. Therefore, I
sincerely hope that we shall listen to this
advice and weigh the pros and cons of this
treaty before turning it down abruptly.

The second brief point that I wish to
make is that if we have lo develop our-
selves technologically we shall have to give
the utmost respect and attention to and
make adequate provision for the develop-
ment of electronics and atomic energy and
the scientific temper in this country. From
what little [ know, it is unfortunate that
some of our best scientists and some of dur
best talents have had to go out of India.
Intelligent students and ittelligent young
people have had togo out of India in
search of jobs. A few months ago I was a
witness to a very unfortunate episode whea
4 brilliant lady, a young scientist who had
done her Master’s degree in electronics
from an IiT in India after hunting for a
job for about twelve months and taking
up a clerk’s job in a radio manufacturing
concern had to go to Canada where shy
was given a worth-while job. Therefors
we must bave some concern for the deve-
lopment of indigenous talent as far as thiy
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gotten the targic suicide of Dr. Joseph of
Pusa Institute. I hope the Prime Minister
will look into the working conditions and
the job opportunities and the development
of indigenous research not only in atomic
energy but in all other allied Gelds.

In regard to the uses of atomic energy,
wery little research has been dome indi-
#enously in this country from the point of
view of both pure and applied research.
Therefore, I hope that progressively more
and more attention would be given to this
and more and more talent would be utilised
in this.

The last point that [ wish to make is
that unfortunately—and this is based on
my informal discussions with some people
who ought te know about this—that the
progress of implementation of the Bhabha
Committee report has been inadeguate.
In this matter, apart from our defeace
requirements, our industrial requirements
and the other technological advances
domand that this report should be imple-
mented inmtoto and progreess should be
made so that the hope that the country
would become self-reliant by 1975 would
materialise.

I would just quote two lines from the
Bhabha Committe report. At page 18, the
committee has said.

“The value of the electronic equip-
ment required over the mnext ten years
has been assessed in this report at
Rs. 1650 crores at today’s prices.”

So, we have to do escalation of the
prices now in the value of the electromic
equipment in view of increase in costs which
is today being produced in India is approxi-
mately Rs. 26 crores per annum. This
shows the vast gap that exists between the
availability of the electconic compoaents
and spare parts and capital equipmest and
what we ought to do because of the meri-
torious wark done by the iate Dr. Bhabha.
1 would therefore urge that since it is not
possible for Government alone to dsliver
the goods, the wutmost co-operation of
the private sector should be had in this
malter.

38.00 hrs.

SHRI D.CT. SHARMA (Gurdaspur) :
-1 puy my humble tribute to Pandit Jawe-
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harlal Nebru who ushered us into this
alomic age, I also give my grateful thioks
to Dr. Homi Bhabha who was a scientist of
international reputation.

When we discuss our Atomic Energy
Department, I cannot help saying that the
money that we are allotting for it is very
very meagre, small and Jimited. Here
Members have been asking for this thieg
and that. There is no doubt we neod aH
those things. But they forget that 81 mil-
lion francs are being spent on this develop-
ment by France. They also forget what
China is spepding on that. - Therefore,
whether we have to stint on some other
activities of our country or mot, we must
find a greater amount of money for atomic
energy development and development of
clectropics. . Atomic energy and elsctronic
mean moderpity snd modern India. As
has been said by an hon. friend just now,
we are producing very little of glectropic
equipments and we spend very little momey
on the atomic epnergy establishmats. J
think India cangot hope lo progress very
far without these two. There ié no doubt
that after the sad, wofortynate and tragic
demise of Pandit Nehru, the pace of deve-
lopment of alomic eaergy has slowed down.
Anybody who thinks that it is all rosy in
this gardea will not be true to himself. At
least I will pot be true to myself if 1 said
that, Therefore, 1say we have pot goge
ahead as well as we did when Pandit Nehru
was alive. Hence something has got to be
done to step up the processes that are there
in the atomic encrgy establishments ja
order to accelerate and complete all these
atemic energy stations, in order to put a
little moare life, vitality and ensrgy intp
these corporations, that we have built
up. We have made Rs. 40 lakhs out of
these corporstions asd we made sp much
of these corporatiops. Thase corporaiions
are something like the landed estates that
we need to have at ope time. These cor-
porations are not always working for the
advantage of the country. These corpors-
tions have yet to be wcighed in the balance
and tried. I think we should try and have
asecopd Jpok at these corporations and
sirepgihen them so that they can give the
best results.

I hawe gmeat bopes in the Thumha
Recket Lausching Statiog. ll‘f-ldl.hﬂllt
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space research in every country in the
world. Only this morning | was reading
about an agreernent the British Govern-
ment have signed with the Soviet Govern-
mient on some space research., Everyday I
read about it. 1 wish that the Thumba
station should mot remain only a kind of
showpiece : It should become a real laun-
ching centre for rockets, and we should
build rockets of our own of all types.

2867

1 do not want to go into the non-pro-
liferation tready because [ have already
said someting on that earlier. But I res-
pectfully submit that the Thumba Rocket
Launching Station should be strengthened.
It should be made a real centre for the
manfacture of rockets.

Then, 1 want to say this : we are having
an Asian Bapk and its meeting was attend-
ed by our Deputy Prime Minister. We are
having an ECAFE. We are having all
kinds of such bodies for collaboration with
other countries. I know we can have the
good cerlificates from Russia and we can
have the testimonials gent from the U.S.A.
We have them and we welcome them. But
I would suggest that we should build up an
Asian Commission for Nuclear Rescarch.
1o that, I think we should involve at least
Japan. There are three types of countries
im this world today : they are, the nuclear
haves like France, USA and the USSR ;
then there are s0 many nuclear have-nots.
But we are nuclear ““able to bave.” That
‘is the third category, and I would say that
that the third category should become the
first category. The potential should be-
come actual some day and that can happen
-only if we have some kind of Asian Nuclear
Research Centre.

- SHRI V. KRISHNAMOORTHI (Cud-
dalore) : The country is like you.

SHRI D. C. SHARMA : The country
‘js not like me ; it is like you, and you are
‘always sheuting.

Sir, 1 submit that as long as Dr.
Bhabha was alive, the universities were
associated with the work of nuclear research
and physics. These research' centres were
co-ordinated with the universities. But 1
am sorry that the universitics now are like
children who are not cared for and the uni-
yersities are neglected in this matter.
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T would, therefore, suggest that the
universities should also be co-ordinated
with this work and be given a chance to
work with the atomic research experiments.
With these few words, [ support the De-
mands for Grants. :

SHRI SAMAR GUHA (Coatai) : Sir,
our civilisation has entered a new horizon,
a dreamland of nuclear age. When human
genius caught hold of fire energy our civi-
lisation started ;they rose in a slow pace
horizontally. Just two centuries back when
James Watt discovered the steam-engine,
there was just a little bit of elevation in
civilisation in an inclined way, but now...:

MR. SPEAKER : Five minutes.

SHRI SAMAR GUHA: Only five
minutes 7 Then 1 refuse to speak. At
the Business Advisory Committee, you were
gracious enough to give us half an hour's
time. After 10 years, this is the first time
that I get an opportunity.

.MR. SPEAKER : 1 can give you an-
other five minutes. Please hear me. 1 can
give you another five minutes.

SHRI SAMAR GUHA :
now.
hour.

I can stop
You said we would have half an

MR. SPEAKER : You can have an-
other five minuses ; not half-an-hour. There
is a half-hour discussion coming up. ..

SHRI SAMAR GUHA : At the Bosi-
ness Advisory Committee, you said we will
have half-an-hour,

MR. SPEAKER: Then, is it the
pleasure of the House that the half-hour
discussion...

AN HON. MEMBER : No.

SHRI SAMAR GUHA : The nuclear
policy of this Government is like the
Asurya Sparsa Naree.

MR. SPEAKER : We have an half-
hour discussion at 6.30. Other Members
had only five to seven minutes each, 1
can give yon another five minutes.: If you
want half-an-hour, that will be out of the
question, The hon. Prime Minister.
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SHRI SAMAR GUHA : Then, as a
‘protest, 1'go out. For the last two years
thev are denying my questions ; they are
shelving my questions. Theirs is like the
Asurya Sparsa Narce policy. The nuclear
policy, as it is at present, is like that, You
promised me that you would give half-an-
hour. Now you say that I will have five
minutes. s it just 7 1 refuse to speak.

MR. SPEAKER : If you want, you
can put your guestions.

SHRI SAMAR GUHA : | refuse and
as a protest ] walk out.

* (8hri Samar Guha then lcft the House)
MR. SPEAKER : The hon. Prime
Minister.

THE PRIME MINISTER, MINISTER
OF ATOMIC ENERGY, MINISTER OF
PLANNING AND MINISTER OF EX-
TERNAL AFFAIRS (SHRIMATI INDIRA
GANDHI): Mr. Speaker, Sir, nobody has
really spoken on the cut motions. T do
not know whether you want me to deal
with them.

MR. SPEAKER : As you please.
cut motion has been moved.
reply to the debate.

No
You can

SHRIMATI INDIRA GANDHI : Then
1 will leave the cut mdtions. -

One of the points made firstly was
about electronivs. It is a very important
subject, but actually it does not come under
this department at all, except for the Elec-
tronics Corporation at Hyderabad, which
was just started last year and which will
produce goods worth over Rs, 75 lakhs
in one year.

The Government is very much concern-
ed with what is called brain drain which
my hon. friend opposite referred to and we
are trying to do whatever we can to see
that we are able to help our brilliant young
scientists. But unfortunately, we cannot
afford the type of opportunities that are
available in the USA, Canada and so om.
We are looking at this and we are in touch
with a number of them. As the hon.
Member knows, it is not only us, but even
advanced countries like the UK. who are
facing this problem in a very big way.
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One hon. member has urged an aliera-
tion of our policy to utilise atomic energy
for peaceful purposes. This is a matter
on which I have spoken at length in reply
to questions and on other occasions also.
But because it is very important and re-
ference is made to it time and again, I
would like to say a few words on it. 1 would
like to assure the hon. Member opposite that
weatever policy the Government follows,
has nothing tec do with whether the parti-
cular scienlist believes in non-violence or
not. That is his private business. If he
is in charge of a programme like this, he
has to follow whatever is the policy of the
Government. And, that policy is framed
after due consideration of the national
interest, specifically with regard to pational
_security. I can assure the House that
Government regards this as of paramount
importance and this policy as well as all
policies bearing on security, are kept under
constant review.
eveats of the last twenty years clearly show
that the possession of nuclear weapons have
not given any military advanlage in situa-
tions of bitter armed conflict which have
sometimes taken place between nations
possessing nuclear weapons and those who
do not possess them.

We think that nuclear weapons are no
substitute for military preparedness, involv-
ing conventional weapons. The choice be-
fore us involves not only the guestion of
making a few atom bombs, but of engaging
in an arms race with sophisticated nuclear
war-heads and an effective missile delivery
system. Such a course, [ do not thing
would strengthen national security. On the
other hand, it may well endanger our inter-
nal security by imposing a very heavy eco-
nomic burden which would be in addition
to the present expenditure on defence.
Nothing will better serve the interests of
those who are hostile to us than for us to
lose our sense of perspective and to under-
take measures which would undermine the
basic progress of the country. We believe
that to be militarily stroog, it is necessary
to be economically and industrially strong.
Our programme of atomic energy develop-
ment for peaceful purposes is related to
the real needs of our ecnnomy and would
be effectively geared to this end. In the
pursuit of this programme, our brilliant
scientists are geiting the opportunity to

But we do feel that the -



4 D.0. (Deptt. of

[Shrimati Indira Gandhi)

acquire the latest knowhow and technical
skills in the entire fleld of atomic energy.

I feel that we can be rightly proud that
in atomic energy matters as the hon.
Member opposite has mentioned, this
nation is regarded as one of the advanced
natioms.

The attainment of self-sufficiency is one
of the contral themes in our programme.
1 do mot know how much time [ have got;
otherwise, 1 have got a list of some of the
things which we are doing.

MR. SPEAKER She h as got 15
minutes.
SHRIMATI INDIRA GANDHI :

Uranivm mining and the processing of ere
at Jaduguda in Bihar, the exploitation of
the sands of Kerala to produce atomic
minerals, the Fuel Complex that is coming
up at Hyderabad, the heavy water plant at
Manzal and the new larger unit which will
come up at Rana Pratap Sagar, the Electr-
onics Factory at Hyderabad, the Fuel Re-
‘processing Plant at Tarapur, the Atomic
Power Stations at Tarapur and Rajasthan,
the establishment of the Power Projects
Engineering Division of the Atomic Energy
Commission to undertake design and cons-
truction of atomic power projects, the
construction which has begun at Kalpakkam
of a power station which is based on our
own efforts, the proto-type fast breeder
reactor, which will come by its side, are all
helping us to lay a solid foundation for the
application of atomic energy for mational
development.

The Freak-through which has occurred
in the cost of generating electric power by
using atomic energy on a large scale is
reflected in the current forecast that more
than S0 per cent of the new generating
capacily, which will be added in the world
during the 70s, will be based on atomic
energy. Moreover, large agro-industrial
complexes established around low cost
energy cenires can permit developing arcas
to utilise these advantages even though the
capacity of their grids is small. Atomic
enargy power stations wonld play a very
valuable role in the future not only in areas
where other sources of energy are expen-
sive but as base load stations working
alongside large hydro-electric installations.
The significance of all this to our ecanomy
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which is so heavily dependent on agriculture
is tremendous.

The Deputy Minister has just now
given some indication of how the use of
this epergy can transform agriculture
through radiation of seeds and so on and
so forth, 1 shall not go into that. But
we must realise the benefits of using atomic
energy, its technology and equipment which
is only through
efforts such as those that India can advance
from a state of poverty to one of self-
sustained growlh and, as some hon.
Members have mentioned, we could skip
over various stages of development and
profit from the experience of others.

Hon, Members would be glad to know
that the production of a wide range eof
isotopes and their use for various purposes
in medicine, industry and in research is
being actively promoted in this country
and is also earning us foreign exchange.
The benefits of alomic energy can now
come to the common man to give him a
better life.

No less basic are the efforts which we
are making to attain self-sufficiency in the
area of space research in relation to spund-
ing rockets and a modest satellite launch-
ing capability, even though we entered this
field ten years later. The Rohini rockets,
which have so pleased our hon. friend,
Professor Sharma, are only the fore-runners
of a whole series of more advanced rockets.
The Department of Atomic Energy will
also bear the responsibility for the cons-
truction of the new commercial Batellite
Communication Station for the Overseas
Communications Service. And what is
more significant is that a fully steerable
large dish antenna of high precision will
be fabricated in India. We shall also
build a Variable Emergy Cyclolron at
Calcutta to provide a valuable teol for
research, :

During the next year we can confidently
jook forward to good progress in regard to
the ambitious projects which have been
wndertaken by Indian scientists and engi-
meers, '

1 should like to take this opportunity
of expressing my appreciation of the excel-
lent work which brilliant young people in
our establishments are doing.
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Even though the cut motions have not
been moved, I would just like to refer very
briefly to one or two of them because some
of them give a wrong impression as the
word ‘failure’ is used so often that any-
body seeing them will get the impression
that no good work is being done.

The Bhabha Atomic Research Centre
im Tromby has three experimental reactors;
two of them are entirely designed and built
by Indian scientists and engincers and the
fact that these two reactors are working
satisfactorily surely shows that experimental
knowledge has been acquired about fission
of critical mass of nuclear material.

There was mention why we were export+
ing thorium. The exports of thorium
minéral are banned but thorium nitrate,
which is used in the manufacture of gas
mantles, has been and is being exported
from this country. India has very large
deposits of this material and they are far
in excess of what we are likely to require
for a very long time; in fact, I am told
that known Deposits will suffice for the
next few hundred years. So, it would be
a pity if we were not to use this natural
resource for obtaining foreign exchange
which we so vitally require for use in
other areas.

There was one point made as to why
universities were not used. The Depart-
ment is supporting research projects in
universities and scientific institutions and
is, in addition, giving fellowships to deserv-
ing candidates.

Another Member referred to the point
that wo had failed to provide technical
means to detect nuclear explosions under-
taken by China. I thiok, this matter was
taken up in the House. We have detocted
all Chines¢ nuclear explosions ; our own
scientists have detected them.

All these projects to which I have
referred will provide real returns for the
fnvestment which we have made In this
field in the last 20 years. I am giad that
our programme commands such widespread
support. Itis quite true that we have not
been able to give to it the funds which it
really requires, but it is a deficiency from
which we suffer all alomg the line. 1 do
agree with those hen. Members who feel
ghat this is very important to our develop-
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ment and that we should give whatever
support we can to it. Government is
determined and - committed to pursue the
atomic encrgy and space rese¢arch projects
with all possible speed. We fully realise
their great importance to the development
and progress of our country towards a self-
reliant future.

SHRI N. K. SOMANI : Sir, several
questions have not been answered. We
seek your protection. There are four or
five minutes left and one or two questions
can be answered.

MR. SPEAKER : If she is prepared
to answer, I have no objection.

SHRI N. K. SOMANI : The hon.
Prime Minister has said that she is not
directly concerned with the progress of the
Bhabha Committee Report on electronics.
May I knmow who is concerned about it ?
She is not a departmental head ; she is the
Prime Minister. She should be concerned
about it.

SHRIMATI INDIRA GANDHI : It is
uonder Defence.

SHRI N. K. SOMANI :
not seem to know about it.

Defence does

The second thing is that some of the
atomic power stations. specially of Rajasthan
are under various stages of completion.
Has the Government cared to find out
whether, when the power is available, there
will be clients to take it and what will
happen to the industrial development of
those areas 7 Would you, after completion,
look for clients who are going to set up
plants ?

SHRIMATI INDIRA GANDHI : No
Sir. We are taking an overall view with
regard to it.

SHRI MANUBHAI PATEL : [ referr-
ed to the huge agro-industrial complex
which will harness nuclear energy, sun
energy and water energy.

MR. SPEAKER :
your speech,

You are repeating
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SHRIMATI INDIRA GANDHI : It is
not under this department.

SHRI RANGA (Srikakulam): May I
draw the attention of the Prime Minister
to the lot of discontent prevailing among
the rank and file of the scientists who are
being employed both at Trombay and also
in Bangalore and various places in various
sections of the Atomic Energy Commission
and its departments ? 1 would like to know
whether anything is being done in order to
appoint an expert committee or an expert
himself to look into this question, whether
the people are being promoted in a just
manner, whether individual preferences are
not being given free play, whether opport-
unities are fully made available to all those
people who are really qualified.

SHRIMATI INDIRA GANDHI
Obviously, we could not function at all
if all these things were not being done.
But complaints do arise sometimes and
they are always looked into. If the hon.
Member has any specific cases in mind, 1
will be very glad if he addresses them to
me.

MR. SPEAKER :

“That the respective sums not ex-
ceeding the amounts shown in the
fourth columa of the order paper, be
granted to the President, ro complere
the sums necessary to defray the
charges that will come in course of
payment during the year ending the
31st day of March, 1969, in respect of
the heads of demands entered in the
second column thereof against Demands
Nos. 89,90 and 134 relating to the
Department of Alslmﬁ: Energy.”

The motion ‘was adopted.

s

The question is :

18.26 hrs.
[Mr. Deputy-Speaker in the chair)

‘* PRICING OF OIL

SHR1 DHIRESWAR KALITA (Gau-
hati) : Mr. Deputy-Speaker, Sir, on 25th
March. 1968, there was a Starred Question
rggarding the pricing of oil India. That
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was answered by the Minister of Petroleum
and Chemicals. My question was whether
the priciog of oil in India is determined by
Persian Gulf parity theory or not. The
Minister said, yes, it was based on Persian
Gulf parity theory. This Persian Gulf
parity theory is known as is called the
Second Supplemental Agreement of 1961
and, to our Minister, is like a New Testa-
ment, It is a New Testament to our
Ministry and to our Minister because they
do not think this Agreement which was
signed something like 14 years ago and,
subsequently, in 1961, is nothing but our
Government’s signing on some dotted
lines, according to the dictates of the
British imperial’sts.

What is this Persian Gulf parity
theory ? According to this Second Sup-
plemental Agreement, on p. 3, item (iv)
says :

* “Posted F. O. B. Middle East price
of equivalent quality crude oil” means
the price quoted in Petroleum Press
Service quotation relating to Arabian
crude oil ex Ras Tanura for a gravity
of 340.34.9¢ A, P. 1. adjusted to 33.67°
A, P. 1. which at the date of these
presents is Rs. 63.37 psr ton.” *

This is Persian Gulf parity theory price

and that price has been brought down to

India, How is our pricing fixed ? There

is, on p. 5, another Para 9(A) (i} which

says : '

“Subject to the provisions of sub-

clause (c) of this Clause and on the

basis (a) that the paid up capital of

Oil India’ does not exceed Rs.

28,00,00,000/- and (b) that the posted

F. O. B. Middle East price of equiva-

lent quality crude oil is in the range of

Rs. 57/- to Rs. 63'- per ton, the price

per ton at which crude oil from Area

A and 0Oil India’s existing areas will be
sold and™

delivered  to Indian Refineries
Limited’s Barauni and MNunmati Re-
fineries and Assam ©Oil Company’s
Digboi Refinery will be the posted
F. O. B. Middle East price of equiva-
lent quality crude oil plus ocean freight
(as per Average Freight Rate Assess-
ment (AFRA) award for a general pur-
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pose tanker) insurance (comprehensive

.



